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65 laid on the Table on the
25th March, 1966. [Placed in
Library. See No. LT-6332/
66].

A copy of the Khadi and
Village Industries Commission
(Amendment) Rules, 1966
published in Notification No.
G.S.R. 590 in Gazette of India
dated the 23rd April, 1966,
under sub-section (8) of sec-
tion 26 of the Khadi and
Village Industries Commis-
sion Act 1868. [Placed n
Library, See No. LT-6333/66;.

@)

(4) A copy of the Coffee (Second
Amendment) Rules, 1966 pub-
lished in Notiflcation No.
G.S.R. 629 in Gazette of India
dated the 30th April, 1966,
under sub-section (3) of sec-
tion 48 of the Coffee Act, 1042.
[Placed in Library. See No.
LT-6334/66].

(5) A copy each of the following
Notifications under sub-section
(8) of section 3 of the Esssen-

tial Commodities Act, 1955: —

(i) The Taxtile (Production by
Powerloom) Control (Am-
endment) Order, 1966 pub-
lished in Notification No.

S.0. 1217 in Gazette of
India dated the 23rd April.
1966.

(liy The Cotton Textile Control
(Amendment) Order, 1966
published in Notification No.
S.0. 1217 in Gazette of India

dated the 23rd April, 1966.

The Woollen Textiles (Pro-
duction and  Distribution
Control) First Amendment
Order, 1966 published in
Notification No. S.O. 1218 in
Gazette of India dateq the
23rq April.

[Placed in Library. See No.
LT-6335/08).

(idi)
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12.49 hrs.

DEMANDS FOR EXCESS GRANTS
(GENERAL)

The Deputy Minister in the Ministry
of Finance (Shri L. N. Mishra): Oa
behalf of shri Sachindra Chaudhuri I
beg to present a statement showing
Demands for Excess Grants in respect
of the Budget (General) for 1968-64.

124914 hrs

MESSAGE FROM RAJYA SABHA
Secretary: Sir, 1 have to report the

following message received from the

Sceretary of Rajya Sabha:—

“In accordance with the provi-
sions of sub-rule (6) of rule 186
of the Rules of Procedure and
Conduct of Business in the Ra)ya
Sabha, 1 am directed to retuin
herewith the Finance Bill, 1968,
which was passed by the Lok
Sabha at itg sitting held on tne
5th May, 1966, and transmitted to
the Rajya Sabha for its recom-
mendationg and to state that this
House has no recommendations to
make to the Lok Sabha in regard
to the said Bill."

1249} hrs.
PETITION RE, PLAN ALLOCATIONS
FOR EDUCATION

ot qevmie qred (faore )
# fowr aw wag SN & fag e
qrezAt & I ¥ wfaw wrofi wresafas
frwrs @ & qF ofewr forg g 2w
& fafvy wroil & qere e ¥ ofws
wexwel & geeT §, AW wvET B
12.50 hrs,

STATEMENT RE PLANNING
MINISTER'S VISIT TO USA AND
CANADA

Mr. Speaker: Shri Ascka Mehta
Shkri M N. NMukerjoe (Calcuta
Central): From what we haed



'166§7 Planning

[Shri H. N. Mukerjee)

vesterday and from the fact that you
eould not immediately refer the pri-
vilege matter in regard to the PTI
%0 the Committee of privileges, it
“shows that a prima facie case has
now been made. Yesterday what the
Minister said amounteq to an acknow-
ledgement that certain parts of the
statement which we are going to hear
have got clearance from a foreign
agency. Outside the House the Minis-
ter speaks such vulgarities ag ‘India
opening up her womb'.

The Minister of Planning and Zoclal
Welfare (Shri Asoka Mehtas: I
strongly object to this kind of words.
Who is he to tell me? I have not been
asked what words 1 have used. You
are defending the rights of Members
outside. I have not been asked what
words I have used. Still this gentle-
man hag the temerity to say these
things . . .(Interruptions.) I object to
the word ‘vulgarity’ should be with-
tte word ‘vulgarity’ should be with-
drawn,

Shri H. N. Mukerjee: The specia!
correspondent of Statesman in today’s
number in the leader page writes a
special feature article where he as-
cribes to Mr. Asoka Mehta the words
which I have quoted. If you give me
the time, I can find out from the other
mewspapers also.

Mr, Speaker; What does he wan. to
say?

Shri H. N. Mukerjee: I say tiis
wulgarity outside and the inflicting of
Indignity on the House by giving us
a statement which is partly okayed on
his own admission by a foreign
agency is something which we should
not tolerate. If you permit him to
make a statement which it seems you

Mr. Speaker: Certainly I would
permit him to wmake a statement,
whatever he wants to make. Yester-
day tke other question was decided by

. me and there was no occasion to make
mdhese observi

.. (Interruptions.)
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Shri H, N. Mukerjee: I will not be
a party to this.

Shri Daji (Indore): We do not want
to listen to this statement. . .(Inter-
ruptions).

Shri Mohammad Eliag (Howrah):**

Shri H. N. Mukerjee, Shri Moham-
mad Elias and some other hon. Mem-
bers then left the House.

Shri Asoka Mehta: I hope you have
heard the words. These words 'must
be withdrawn, Over and over again
I have been abused in this House. I
am a Memboer of Parliament and un-
less my rights are protected, I do not
want to proceed further. I am not
prepared to be abused in this House.
I am discharging my duties and I am
answerable to the House and tq the
Prime Minister, I am not prepared
to be abused. . .(Interruptions.) You
must say something about the per-
sonal abuses that are being showered
on me.

Mr. Speaker: He must bring it tr
my notice. I should bc allowed tc
take action. Why should he get upset
in this manner? The words that had
been used when they were going out
are very objectionable and they
should not remain on records,

Shri S. M. Banerjee
Which are those words?

(Kanpur):

Mr, Speaker: The words Mr. Elias
has said. I object tu thal.

Shri §. M, Banerjee: This is a car-
bon copy of what he has given to
Mr. Woods—that is all that he said.

Mr. Speaker: He is interrupting the
proceedings. I will ask him to go out.

Shri 8. M, Banerjee: You ask him
to go out.

Mr, Speaker: I am asking whether
he is prepared. . .(Interruptions.)

Shri 8. M, Banerjee: There is no
question; you ask him also to go out.

*"hwnxed aa ordered by ‘ae caulr
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Mr, Speaker: . an  wiking Mr.
Banerjee to go out.

Shri 8, M. Banerjee: I have been

duly elected; he has been nominated.
Mr. Speaker: He may go out now.

(Shri S. M., Banerjee then left :the

House)
Mr, Speaker: Shri Asoka Mehtu.

ot wg fawd ;s a9 <t arad

@ @l § fx o foed son ¥ & umd
t &

Shri Asoka Mehta: ! rise to report
to Parliament on my recent visit to
the United States of America and
Canada for discussions on econonuc
aid. The principa] purpose of my
visit was to have discussions with
Mr. George D. Woods, President of
the World Bank, which is the sponsor
of the Aid India Consortium, and with
the United Ststes Administration
During my stay in Washlngton I had
the opportunity to meet President
Johnson, high officials of the United
States Administration and leading
members of the United States Con-
gress. In Ottawa, I had very usetul
discussions with members of the
Canadian Government. All these talks
were marked by a spirit of warm
cordiality and understanding.

2. As the House is aware, ona of the
principal problems we face in regard
to giving a proper shape to our Fourth
Plan is the uncertainty regarding the
extent of assistance which we ghould
hope for and which we could legi-
timately expect from friendly coun-
tries in support of ihe (Jevelopient
programme we have in view. We
have, in this connection, had discus-
sions with the Soviet Unlon and other
countries who are not members uf
the Aid India Consortium sponsored
by the World Bunk. Following ihe
Prime Minster’s visit (o the United
States of America and other couttries
in March, we found it ial to
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bers uf the Consortium, their idess
about aid commitments to fulfil the
objectives ot rapld economic develop-
ment of India in the next plan period,
which ig crucial to the strengthening
of the economic structure in such a
way as to ensure early attainment of
self-reliant growth.

8. Within this broad context, the
discussions I had with the President
of the World Bank centred around the
steps we intended to take in the next
two plans on such questions as agri-
cultural development, population coan-
trol, acceleration of the programme
tor fertilizer production within the
country, enlargement of export earn-
ings, facilitating more intensive and
more efficient utilization of the pro-
aucuive capacity we had already built
up in severa] sectors such as machine-
building, chemicals, industrial raw
materials, etc.; and the importance in
all these contexts of providing assis-
tance, in a quantity and in a manner
conducive to the best interests of
economic development of India.

4. Both in the World Bank and in
the United States Administration, I
found an appreciation of what we
had achieved in the last fifteen years
of pianned effort, as also g desire to
assist us in what we were seeking to
achieve in the next two plan periods.
I made it clear to them that we con-
sidered the next five to ten years gs
crucial for India’s economic develop-
ment; that, conscious of this climac-
teric in our economic history, we were
determined to put the utmost effort
we were capable of into the task of
assuring & structural revolution; and
ti:u: there wag a dynamism in Indian
society today which we were resolved
to harness in such g manner as to
sal.efy the requir ts of i
deve lopment, social justice and poli-
tica; democracy. In this great task,
thae is much that could be made
ug:y, not only easier but more
frytul, it our own efforts could be
d by the knowledge and

discuss further with the World Bank
and with the United States Govern-
ment, as one oI the principal mera~

mourca which developed &ountries
were in a position to provide us. I
am happy to say that the response I
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found in the World Bank, the United
States and Canada has been such as
to enable us to move forward with
greater confidence and greater speea
towards the realization of our objec-
tive of structural transformation con-
ducive to self-reliance and self-gene-
rating growth.

13 hrs

5. Against this general background,
1 discussed with the World Bank the
question of support, in terms of ex-
ternal assistance, both for the Fourth
Plan period as well as for the current
year. The House will appreciate that
in view of the fact that the Fourth
Plan formulation has not yet reached
a stage at which its outlines are defl-
nite, the discussions I could have with
the World Bank could only be in
qualitative terms. While the precige
quantitative discussions on the mea-
sure of aid from Consortium countries
had to await the decisions on plan
magnitudes and plan allocations on
our part, there wag a clear apprecia-
tion of the fact that, over the next
five years, substantially greater assis-
tance than in the past would have to
be provided both for more efficient
utilization of the productive capacity
already built-up and for addition to
such capacity.

6. In my discussions with the World
Bank and the United States, I empha-
sized the need for larger financing of
maintenance imports, which would be
needed by us in the next few years
to make full use of the potential that
already existed. In this context, I
emphasized that one of The serious
impediments to effective utilization of
existing capacity and to the pursuit
of a policy of freer and optima] allo-
cation of available resources—internal
and external—was the constraint im-
posed by the foreign exchange short-
age. If sufficient non-project aid was
available to us in a form which per-
mitted greater flexibility in the allo-
eation of foreign exchange—whose

scarcity mecessitates the elabarate use

of administrative controls today—it
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would be to our advantage to secure
the proper direction of resources
through the more generalized instru-
ments of tariffs, fiscal and credit
policies than those of detailed admi-
nistrative allocations. Such g policy
would, while providing adequate pro-
tection to domestic industry, also
generate forces conduciVe to moderni-
zation of the economy and reduction
in costs of production. It is this theme
that I emphasized in my discussions
with a view to securing greater sup-
port from Consortium countries for

adequate provision of non-project
assistance.
7. While stressing the need for

larger non-project assistance for pur-
poses of a quick and efficient utiliza-
tion of the capacity already in exist-
ence, I have informed the World Bank
that for achieving our developmental
objectives we shall have to secure
planned additions to productive capa-
city {from year to year. In other
words, I have made it very clear that
the larger assistance we require by
way of non-project aid in this year—
as well as in the Fourth Plan period—
would have to be in addition to the
project assistance we shall need for
enlarging and diversifying the pro-
duction structure over the next few
years. Here again, the response I
found was not only sympathetic but
reassuring. Admittedly, any quanti-
tative formulation of what assistance
we need or we should expect, from
the aid-giving countries will have to
depend on our formulation of the
Fourth Plan. As soon as we do so—
and we hope to be able to submit the
Dratt Outline of the Fourth Plan to
the National Developrfient Council and
Parliament in the next few months—
we propose to invite the World Bank,
as leader of the Consortium, to
arrange for its appraisal and conside-
ration by the Consortium well before
the end of this year.

8. Against this background, we had
detailed discussions with the Warld
Bank on our aid requirements for the
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current year and we reached a meet-
ing of minds on the quantum of aid
that would be required if India is to
move ahead rapidly and decisively in
her own chosen directions. The
President ot the World Bank has
agrecd to take up our substantial re-
quirements for non-project assistance
in the current year with the member
countries of the Indian Consortium
and to intimate to us their response
in the near future. His efforts in this
direction will have to be strengthened
and supplemented by our own ap-
proaches to aid-giving countries on a
bilatcral basis. In addition, the
President of the World Bank will also
urge the Consortium countries to give
assistance to our projects over and
above the substantial and higher level
of non-project aid that would be
necessary. He has also assured us
that the World Bank and its affiliate,
the International Development Asso-
ciation, will participate in a substan-
tial manner in the provision for our
non-project aid requirements besides
continuing to entertain requests for
project assistance.

9. The United States Administration
have indicated that subject to the
action of the Congress they will meet
their appropriate share of our non-
project aid requirements for the
current year ag assessed by the World
Bank. In addition, they would be
willing to finance projects, including
the projects which we had posed to
them prior to the suspension of new
US economic ald commitments to
India in September last.

10. In my discussions the possibility
of cooperation between India and
Pakistann on economic projects which
could be beneficial to both the coun-
tries came up. I pointed out that
India for her part had always been
willing to explore the feasibility of
such projects on their merits. We did
not, however, discuss details of any
specific projects.

11. The highlight of my discussions
with the United States Government
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was, naturally, my meetings with

President Johnson. The United States
President expressed his deep personal
admiration for the Prime Minister and
his sympathy and understanding for the
many difficult tasks that lay ahead for
the people of India. He understood
well what we were trying t do in
India and he was most appreciative of
the manner in which we were appro-
aching our problems. He said that,
subject to the overriding authority of
Congress, the United States would
play its part in supporting the pro-
gramme of Indian economic develop-
ment. He did not wish to make any
demands on India; all he desired was
that the resources India raised herself
and the resources made available to
her were spent for her economic bene-
fit and for the well-being of her
people. He hoped it would be possible
for India to enjoy peace and so to
lessen the burden of defence which
she was now compelled to carry.

12. During my visit to Canada, 1
had the opportunity to meet Mr. Paul
Martin, the Foreign Minister and
Mr. Mitchell Sharp, the Minister for
Finance. 1 could not, unfortunately,
meet Prime Minister Lester Pearson
ag he was indisposed. My visit to
Canadg was primarily a goodwill
visit. Canadian aid to India, over
the years has been not only most
generous in quantum but alse most
understanding in its terms. 1 was
therefore anxious to convey to the
Canadian Government our deep appre-
ciation of the understanding which
we have always had from them.
Honourable Members will recall that
recently the Canadian Governmens
announced the cancellstion of the
repayment of 10 million Canadian
dollars due to them in the current
year. The Government of Canads
have also substantially increased their
shipments of wheat aid to India 1
was assured by them of their confi-
nued interest in supporting our deve-
lopmental efforts during the Fourth
Plan period and I expressed our ap-
preciation of the spirit and the quan-
tum of Canadian assistance to India.
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Several hon, Members rose—

Mr. Speaker: 1 would allow
Member from each party.

one

Shri Hem Barua (Gauhati): I wrote
to you this morning, Sir.

Mr. Speaker: Yes; I know. I shall
allow one Member from each party to
put questions. Shri Ranga.

Shri Ranga (Chittoor): It is guch
an important statement that I should
think that the House should be given
an opportunity of discussing it care-
fully at least for one day. because,
now, at best, we can ask oaly orne o
two questiong cach, and that is not
going to help us.

Mucn concern was expressed by one
of our hon. friends about the ceatrai
article in the Statesman in such dis-
paraging terms. [ am myself in agree-
ment with the general line taken in
that special article. I do not want my
bon. friend Shri Asoka Mehta to feel
that the House is generally not appre-
~lative of his efforts on behalf of the
Government and on behalf of the
ocountry as well. We need a mission
like this and he must have gone
through a lot of trouble, and he hus
taken enough trouble and has risked
his own reputation, the reputation of
the Government as well as the repu-
tation of India, for her capacity to
develop self-reliance. [ do not know
how far he has succeeded and 1 do
not know how far he himself thinks
he has succeeded. All that I can say
i3, we hope for the best. We do not
know anything more than that.

Shri Surendranaty Dwivedy (Kcn-
drapara): I want to know whether it
is not a fact that in the matter pf giv-
ing aid to our country, it was indicat-
ad by the United States Government
that it is not only wonditioned by
maintaining Indo-Pak peace but also
conditioned by the fact that we must
maintain peace in our cwn counh'ry.
Is it not a fart that during the discus-
slons with Dean Rusk, the Secretary
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of State it was emphasized that India
must maintain peace in its own coun-
try, and that the Planning Minister
explained to him about the present
troubles in Nagaland, about the divi-
sion of Punjab on a linguistic basis—
all these things he has had to explain
to him—anq if that is the position, is
it not beneath our dignity and self-
respect to go and explain our internal
conditions to America in order to get
this aid? 1 want to know whether it
is not a fact, and whether these things
werc discussed or not.

shri Asoka Mehta: I have made it
clear in the statement that 1 Luve
rcad before the Houge that no condi-
tiong were made; that no conditions
were asked for and no conditions wrre
made. As to what I was discussing
with a particular person, well, I do
not know whether it is necessary for
me to go into the details. One cannot
talk to a spokesman without touching
on various questions. On the various
questions, if one has to go into the

precise details, I do not know; all
that 1 can say is this. My hon.
friend Shri Dwivedy has also

gone to the United States; he has met
very distinguished people there and
had an exchange of views, of what is
happening in America. They like to
know what is happening here. I also
nut them questions ag to what is hap-
pening there. When two persons
meet, apart trom the purpose ther
nave in mind, they also try to hive
what one might call small tuik. 7
ao not understand how the question
ot any kind of dignity of the couutry
gets involved in this.

Shri U. M. Trivedi (Mandsaur): Sir,
1 should like to draw the attention cf
tne hon. Minister to paragraphs 83 and
10 of his statement.

In para 3 he says:

“Within this broad context, the
discussinns I had with the Presi-
dent of the World Bank centred
around the steps we intended to
take in the next two plang en
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such questions as agricultural
development, popuiation control,
acceleration of the progrnmme for

fertilizer production . . .".

‘It is very good that he discussed all
these things with them because so far
as the question of economic aid is
concerned, it is necessary to discuss
them., But in para 10 he says:

“In my discussions the possibi-
lity of ccoperaticri between India
and Pakistan on economic pro-
jects which would be beneficial
to both the countries came up.”

Did the Ministdr at the time this
discussion cropped up, bring to the
forefront our relations with Pakistan
and the obduracy on the part of
Pakistan vis-a-vis India as also the
hateful campaign carried on by Pakis-
tan against our country? Was he
able to make any further progress in
the direction of moulding the opinion
of the World Bank and also of the
United States regarding the attitude
of Pakistan towards us?

Shri Asoka Mehta: The World Bank
provides economic assistance to Pakis-
tan as well as India and it does not
go into political matters. With them
we discussed the question in ao far as
it relates to ic dev t
and” economic cooperaticn. As far as
the United States is concerned, when.-
ever the question of Pakistan came
up, it ig needless to add that I put
forward our point of view. But that
does not form part of the broad under-
standing or appreciation that we were
able to reach about our economic co-
operation. They know our attitude
towards Pakistan. Wherever it was
necessary, I reiterated it, but that was
not the principa] purpose of my visit.

o TW AT wrfgar (wEamaz ) ©
TR HEYTT, XF qTE Aw Y Ay faader
Ol ¥ IUWT TR B TF ATH
N TED TR WY AT WA ATH
qEAARNA WY T WA ¥ qvaT |
R o®T wmn & fe gfeam A T
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Shri Frank Anthony (Nominated—
Anglo-Indians): The Minister has,
perhaps rightly, pointed out that un-
til he formulates our requirements
for the fourth plan, he cannot give us
any details nor can he say to what
extent the World Bank will be pre-
pared to help us. But there was one
part of his statement which intrigued
me. According to the Press, the US
has frozen approximately 475 million
dollars of aid that was already pledg-
ed. There was some reference to this
pledged aid prior to  September.
Burely he is in a position to tell us
what the attitude of the US adminis-
tration ig to that aid already pledged.
Becauge of that pledged aid, we had
undertaken  certain  commitments.
Are they prepared to, I would not say
honour that pledge in respect of
which they had already made a com-
mitment, unfreeze not only the aid
that was pledged during the war
which was forced on us by Pakistan,
but aid pledged before that? The
British had more than made it up.
Igs America going to unfreeze that
pledged aid?

Shri Asoka Mehta: 1 was informed
a couple of days back after I return-
ed here that the US Govermment is
ready to commence immediately
negotiations on four loans for the
Dhuraran Thermal Project, the Durga-
pur Thermal Project the Beas Dam
Project and Operation Hardrock.
These were among the things that
were there waiting for them. It
indicates that the whole relationship
has been normalised.
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8hri Frank Anthony: I do not know
the pfecise amount . . .

Shri Asoka Mehta: I will explain.
It ig divided into two parts—non-pro-
ject aid and project aid. As far as
project aid is concerned, a number of
projects had been posed before them.
The four projects 1 just mentioned are
likely to move forward. As I said,
they are willing to take up for con-
sideration other projects that we have
posed. About the non-project aid,
what happens to the non-project
amount which would have been given
in the last year—obviously the last
year is not there—and in what way it
is to be related to what we are going
to get for the current year are matters
under discussion.

Shri 8. Kand (Tiruch de):
The Minister has mentioned in the
statement that the Governments that
he has recently visited were appre-
ciative of our plan performance. But
almost all the paper reports rather
carried a contrary tale that they were
restive and not very happy over our
past performance and it is precisely
because of that they were not accele-
rating the aid that they have been
giving so far. Is the Minister in a
position to corroborate these reports
in the papers?

Shri Asoka Mehta: I have not had
the benefit of reading what the news-
papers have said, but from what 1
hear from the Members regarding
what was reported in the newspapcrs,
it seems that the reporters in the US
were very far from what 1 was doing.
All T can say ig this country and
these international financial institu-
tions would not have agreed to a con-
siderable step up in the assistance
tkat they are promising to give us if
they were not broadly satisfied with
what we have done and what we pro-
pose to do.

The proof of the pudding is in the
eating.

Skri 8 N. Chaturvedi (Firozabad):
Mar 1 know whether the increased

VAISAKHA 23, 1888 (SAKA) Minister’s Visit

16672
to US.A. and
Canada (Stt.)

aid assured to us will be over what
was committed for the Third Plan
or what was actually paid?

Shri Asoka Mehta: Well, I do not
know what precisely the difference
is. If you say ‘“actually disbursed”,
it is a different matter.

Shri §. N. Chaturvedi: Yes; actually
disbursed.

Shri Asoka Mehta: At our discus-
sions we were not referring to the
disbursal at all, we were referring to
the commitment, and the understand-
ing with which I have returned from
the United States of America, after
discussions with the Government there
as well as with the World Bank.
The total aid that will be avail-
able to us for the Fourth Plan—that
is, the commitment of the aid—will
be larger than what it was for the
Third Plan.

Shri Bhagwat Jha Aszad (Bhagul-
pur): Sir, Shri Ranga wanted to have
a di ion on this stat t. I would
like to say that since goodwill and
mutual understanding was establish-
ed there with the Government of the
United States by our Minister of Plan-
ning and since he has held qualitative
discussion and deliberated on structu-
ral changes—these are his words—I
do not think for the present there is
any basis for a discussion on this
statement.

While saying that, I would like to
know from the hon. Minister what are
the implications of the report—I won't
say “conditions” because that ig a bad
word and many hon. friends have been
protesting and saying that there are
no conditions, what is the meaning of
“liberalization of import” and “control
in the Indian economy” after which
it would be possible for the World
Bank to see better prospects of the
aid. I would also like to know whether
the Government of the United States
wil] be in a position, like other Go-
vernments, 1o have 8 bilateral agree-
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ment on economics, or everything that
will be given to India will be given
only when the World Bank gives a
certificate of soundness? What is the
position in these matters?

Shri Asoka Mehta: As far as the
first part of the question is concerned,
there are two sets of controls that we
are compelled {0 exercise today. One
set of controls is due to the fact that
we are having an acute snurtage of
foreign exchange. If we had somewhat
more foreign exchange at our dispo-
sal we may not be wanting to exercise
al] those detailed administrative scru-
tinies and controls. There is unother
set of contiols which we exercise be-
cause they are necessary for purposes
of our planned economic deve-
lopment, for our regional deve-
lopment, and for seeing that
industries operating at different levels
of technology are also able to subsist
side by side. As far as the later set
of controls are concerned, they can-
not be touched; they are something
which we have to review from time
to time and decide in the light of the
requirements of our planned economic
development. As far as the first set
of controls are concerned, which have
to be accepted because of considerable
inadequacy of foreign exchange, we
have on our own said thut given the
adequacy of foreign exchange we
would like to review therm.

The second question asked is
whether the decisions arrived at after
discussions with the Government of
USA wil] be of a bilateral nature or
through the World Bank. 1 am sure
the hon. Member knows that both
things have to be done. The consortium
also decides what is to be done. The
World Bank is the Chairman of the
consortium. Bilateral discussiong have
also to be curried on. But, as I have
pointed out in the statement, the
President of the World Bank has said
that as far as the current year is
concerned we rhall have to negotiate
tor the projects with the various
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countries concetned. As far as the
non-Lroject part of it is concerned he
is willing to discuss with us on behalt
of the consortium as a whole. We had
discussions on both, about non-prject
assistance and project assistance, with
the Government of USA. 1 regret
very much to find that the total
impression I have left on the hon.
Member is that there was only good-
will and goody-goody talks and ne-
thing con:rete was achieved there.

Shri Bhagwat Jha Asad: I am sorry
1 have created that impression in his
mind. I have said ‘“qualitative dis-
cussions and structural changes” also.
Chey are very big things. I do not
know how he got the impression that
I said he had only “goodwill and
goody-goody talks”. There is something
suspicious in his mind and not in my
mind.

Y sermle e (faemie):
feaeat, 1965 ¥ w4 aF W@ X
30 faw faw w2t & fawi &1 &t w0
qT, W W1 &9 ¥ I9 ¥ qiFE ow
&2 nq, O AT W@t 7T 128
TARFRME g yxwmgar §)
AT O FA F q W gH I wE
TRREE T W fay o o v aw,
wife AR a fager JEr &1 qgi@
T ¥ ewrg w11 &% 5g wmTTw
wrzar § 6 & draem Wl ¥ ot
W g F A0 e 3 qur v
i & &g N ¥ g faeit g
T @ ave & frofy ® ane s
¥ fog 4o wom fear. af g M
I8 w1 fagoo wv § : ogw AT fan
TEARE §  AOW FEAT WRX 4,
fadeit a1 & WA ¥ @R <7 TN
A ®T A% | WA G X e
@ qar ¥ % Ty vamw frar
fatelt qzr & www W = fomr W@



16675 Planning VAISAKHA 23,
& o W qoAY IT IR F IOV
. R 7

ot watw Agar 0 K oo wTw
g g 5 7w &7 NAEw K FAw
F @ aw ¥ waz T Yy &
L RW H x7  iAea W A W/
w1y woman §, AfeT 9fF ¥ w09l
w2q ok Gaew u ddfae g
qre 23t 3, fa a1 g g AT
wT R, Whw gm o Rl
qA T ¥ AT qAg A, AT I T
o oifa g qew & §, 9 W gW
BYGRT AEY HT A% | ¥7 FAT ¥ W
&7 ST weE fad, A7 Z9 Rl R
o SATET AR F W FT WO Aw A
T TAN N PED FT @
FTEFY &

A aT% A A GrAR g
e g A a1 A s sEfaaa
o) g gETL Zm # AEY & W) fam
I E FHtTAT gH W g9,
ara are ¥ dav wT ARy §, S
Tiww & fag g¥ 7% €1 wrawwn
€ | & A feer @Y A F fam 9w
' aE § wrvErEa faer g

Shri Kamalnayan Bajaj (Wardha,:
If 1T have understood the hon. Minis-
ser correctly, he said, that negotiations
are going on for unfreezing whatever
aid was promised before the Pakistan
aggression and which was freezed.
May I know why it has not been un-
freezed? When the US authorities are
willing to give for the Fourth Plan
more aid than what they gave for the
Third Plan, whateyer aid was pro-
mised before the Pakistan aggression,
what is it that is holding up the un-
freezing of it and why are negotia-
tions necessary for that? It was an
agreed aid and all the details must
have been gone into before they
agreed to give that aid. What is the
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reason that negotialivns are now

necessary for unfreezing it.

Secondly, 1 would like t. ask the
Minister whether ne 1s substantially
and thoroughly satisfied with the out-
come of the negotiation, us far as he
is concerned, from the point of veiw
of our couniry?

Shri Asoka Mehta: A: far as the
first question is concerned, I have al-
ready answered it. When my hon.
friend, Shri Frank Anthony, asked me
this question, 1 pointed out that what
was committed could be divided into
two parts—non-project aid and project
aid. Ag far as the project aid is con-
cerned, the United States Government
has said that those projects which we
had posed before them they are will-
ing to consider, and I pointed out that
as far as four of these projects are
concerned they are willing to start
negotiations immediately.

As far as the non-project aid is
concerned, it should have flowed into
the Indian economy last year, because
these are the kind of imports we
should have made. Those imports have
not been made. What happens to that
amount? Something that should have
been imported into the country last
year was not imported. Does it get
added to the next year? What happens
They want to give more aid during
the next year—that is in the current
year. What relationship will it have
to that? These ar¢ details or matters
on which obviousty aiscussions have
to be carried on. There is another
aspect of it. This commitment was
made by the United States as a mem-
ber of the consortium and the Presi-
dent of the World Bank has also cer-
tain responsibilities before this matter
is fully sorted out. These are the
questions that are still being discussed
and it was not possible for me to stay
there long enough and to see that they
are finally resolved.

Some hon. Members
Mr. Speaker: Let us proceed now.

rose—
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Shri Kapur Shgh (Ludhiana): Sir,
the hon. Minister may take you into
confidence; he has been addressing the
House and not you.

Shri Narendra Singh  Mahida
(Anand): Sir, 1 rise to a point of
order. I have been repeatedly getting
up as an independent Member of this
House, but I have not been given any
opportunity to ask any question any
time.

Mr. Speaker: Now every indepen-
dent Member cannot be given a
chance,

Shri Narendra Singh Mahida: We
have got a right to ask questions.

Mr. Speaker: If there are 25 in-
dependent Members and 25 groups,
how should T accommodate them? Dr.
Lohia might lay his statement on the
Table.

8hri Hem Barua: [ am very sorry
to say, Sir, that you have two sets
of standards. On certain occasion you
say that only those Members who
write to you will be allowed to ask
questions when a minister makes a
statement. Another fine morning you
come out with another standard and
you gllow only the group leaders.

Mr. Speaker: I do not think these
are two standards. When groups are
there I have allowed their leaders.
Shri Hem Barug should not charge
me with resorting to two standards.

o we o (7 ) wE wt
F AT AT, w11 2 WY et AT X

Shri Bhagwat Jha Asad: The Cong-
ress ig a party and they are groups;
that is the difference.

Shri K. D. Malavlyy (Basti): May
I have a word? It is obivous that
there cannot be two standards and two

iderations. I  thought that an
important document placed on the
Table and the statement made by the
hon. Minister will, naturally, attarct a
lot of attention from all hon. Mem-
bers of the House. So, this procedure
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of yours that you allow one Member
from each party and a few Members
from the Congress benches to pu$
questions, perhaps may not satisty the
curiosity or the urgency. Therefore,
I was suggesting for your considera-
tion that either you give another time
to put questions or you may set aside
some time for discussion.
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Mr. Speaker: Ordinarily, under the
rules, when a statement is made ne
questions are allowed

Shri K. D. Malaviya: Then yomw
should not have allowed any question.

Mr. Speaker: But certain clarifica-
tory questions are permitted. I have
permitted so many and more tham
half an hour has been spent over this.

Shri Hari Vishnu Kamath (Hos-
hangabad): He could give a separate
notice of a motion for discussion

Mr. Speaker: That will be a sepa-
rate thing altogether.

Shri K. D. Malaviya: I think, you
should give some additional opportu-
nity....

Mr. Speaker: How can I go om
with this? I do not know whether [
will have that opportunity.

Shri K D, Malaviya: Then, per-
haps, you should have stopped at the
point where the Minister made that
statement. That was perhaps better.

Mr. Speaker: The hon. Member
would appreciate whether it ig posal-
ble to allow all Members to have aa
opportunity to put questions.

ft ®o Fo ATAET : WY Y FATA,
efrwT arga, X wEw WER qU 9T
TR, Wq WIT TRET ARY § T@
atgafer & & wwwer § e
TR AW W OWN T owwy

or you should have allowed a pro-
per number of Members to ask
questions.
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oA sy - W 3y dfae
Y W g8 w7y § fe wmr sme
TEAT TR

1 would advise Dr. Lohia to lay his
statement on the Table.

Shri Narendra Singh Mahida: May
1 seck a clarification?

Mr. Speaker: Order, order.
g q »

t M +

Every
P expect
that he would be aliowed an oppurtu-
nity.

Shri Narendra Singh Mahida: Other
independent Members were not getting
up. I was the only person who got
up.

Mr. Speaker: That does not matter.

Shrimati Savitri Nigam (Banda):
Congress Party is a very big party.

Dr. M. S. Aney (Nagpur): I want
1o make one point. It is the right of
individual Members of this House. The
Constitution does not recognise Mem-
bers who are in a party and who are
not in a party. You have to see the
importance of the question put by the
Member and give him an opportu-
nity independently of his being &
member of a party or not.

Mr. Speaker: Then I should not re-
cognise any of the groups and proceed
like that .. (Interruptiom).

13.35

STATEMENT RE CERTAIN INFOR-
MATION GIVEN BY FOOD
MINISTER ON FAMINE CODE

AND REPLY THERETO

Myr. Speaker: Would not Dr. Sehib
lay his statement on the Table?
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Mo TN HAET Wifgar (FEwATR)
e qEIRT , § A9 ¥ v 7€ s qew
fgan &1 w9 T @@ O HqoEqEn Q@
& | W @ A gEA & 2w o3 < frw
I A CEET WY wAAw A B

H WEE . WIOE -
% & Rede § ok fae fafrec
qEE FT 8 AR T & |

o Tw AN Wfgar : Ig ww

T 9TW qT @ q6A 2
“oreaw siveT : Rt Ty 97 AifEd ¢

Mo T AT Mfgw AN
W HERY, WTYE AT AT FEA X
ot uwre w@fger wxA T A wh
™, WA ET T W W e
T OAHT @Y Aw

oA IwTy ¥ e wfgn o %
T T a1, wifE gfoer e mifes
foert  wAT T W o R
LU B G SO L
wiff  wm W frd agl
@ & 7 oow awiw ¥ Y erpr
o7 TE ] AqT AT A 4T Al
woT™ 8fen & art % adw qTeTe gt
dat R X e o &

it AEET A g Efgr W
w7 ATy qreT frftad wd 8 —

1. TR, 65 ¥ *F7 v v
dfign §, forw & wqETT qww g
o & fedrd §

.2 wdl, 66 ¥ wg f& qudr
ae dfen s A b dead
LV G SR O
QY Qo a7 & oY AR g 9T aew
&fgn O gEA-TTH TTA TWET





